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Title: The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing
the 7th December, 2011 and submissions made by Members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):

With your permission, Sir; I rise to announce that Government Business during the week commencing Wednesday, the 7 th
of December, 2011 will consist of :-

1.  Consideration of any item of Government Business carried over from today's Order Paper.
2. Consideration and passing of the following Bills:-
(@) The Constitution (One Hundred and Eleventh Amendment) Bill, 2010;
(b) The Life Insurance Corporation (Amendment) Bill, 2009;
(¢) The Cable Television Networks (Regulation) Amendment Bill, 2011;
(d) The Petroleum and Minerals Pipelines (Acquisition of Right to User in Land) Amendment Bill, 2010; and

(e) The Pension Fund Regulatory and Development Authority Bill, 2011

...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, submissions by Members which have been admitted will be treated as laid on the
Table of the House.

...(Interruptions)
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*SHRI PRALHAD JOSHI (DHARWAD): Kindly include the following subject in the agenda of next week off parliament
proceedings.

1. The cabinet has approved the inclusion of 'Medara' a community in Karnataka in Scheduled Tribe list and hence
constitutional amendment bill to be introduced in this regard at the earliest.

2. Government to consider the lifting of the ban on export of onion to bring good prices to the onion growing
farmers and stabilize the onion prices.
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet on Wednesday, the 7th December, 2011 at 11.00 a.m.

12.04 hrs.
The Lok Sabha then adjourned till Eleven of the Clock

onr2] Wednesday, December 7, 2011/Agrahayana 16, 1933 (Saka).

* Due to continuous interruption in the House, starred questions could not be taken up for oral answers. Therefore, these starred
questions were treated as unstarred questions.

* Not recorded

M The Lok Sabha then adjourned till Twelve of the Clock

[r2] Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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